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Advocate, Shri Nath Tewari for the Financial Creditor. Advocate, Shri
P.K.Bajpai for the Corporate Debtor. '

The reasoned order in detail is recorded separately. The present
petition is admitted to initiate CIRP in respect of the Corporate Debtor
Company,

Further Shri Anupam Tiwari as proposed by the Financial
Creditor is appointed as IRP in respect of the Corporate Debtor Company

for taking necessary action as per the provision. Petition is allowed.
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